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Shri M. C. Chagla: I want notice.
I have not got the figures.
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Mr. Speaker: The question is whe-
ther there is a proposal under con-
sideration so that the Vice-Chancel-
lors might be able to devote more
time to this work.

Shri M. C. Chagla: As T said, the
University Grants Commission is
meeting today to consider the whole
question of the constitution of that
body.

Mizo National Front

+

Shri Hem Barua:
Shri Yashpal Singh:
Shri Swell:

Will the Minister of Home Affairs
be pleased to state:

*840.

(a) whether it is a fact that the
President of the Mizo Na‘ional Front,
a political Organisat'on that has been
demanding an indepen‘ent Mizoland
outside India, has recently been arrest-
ed;

(b) if so, whether it is a fact that
he and certnrin o*her leaders of this
Organisation have been off and on
visiting East Pakistan on secret mis-
sions of an anti-national type; and
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(c) if so, the steps taken to coun-
teract activities of such dangerous
possibilities?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) and (b). Government have no
information about the frequent visits
of the President and other leaders of
the Mizo National Front to East Pa-
kistan on secret missions. The Presi-
dent, Vice-President and another
member of the Front, however, had
visited East Pakistan in November-
D=cember, 1963. On their re*urn the
President and the Vice-President of
the Front were arrested on 17th and
24th December, 1963 respectively.
They were released on 17th February,
1964 on giving an assurance that they
would not indulge in anti-S‘ate acti-
vities or do anything unconstitutional

(¢) The State Government are stil],
howevar. keeping, a careful watch on
the activities of tha Front.

Shri Hem Barua: The Home Minis-
ter has admiited that thece peopie
visited East Pakistan. In view of that,
sin~e the leaders of *he Mizd National
Front, demanding fre~dom for Mizo-
land, are securing active aid and co-
operation and suppor: from Pakistan,
mav I know whv is it that the Gov-
ernment did not take sterner mea-
sures against these leadors hecauss
they are indulging in treasonable acti-
vity against the interest of the State?

Shri Hathi: There wora discussions
batween the Chisf Minister of Aseam
and tha leaders and a'eo other pecole.
The Chief Minister had lonz  talks
and discussions and whon they gave
thig assurance that thev would  not
take anv such unconstitutional step,
the Chief Minister. in hic discretion,
has thaught tha* it is better not to
take stern measures, but to see that
they cooperate.

Shrl Ham Barna: Tn view n# tha fact
that there ara peonle and a=manieations
fn thig eountry like the Mizn Natinnal
Fron® that are trving tn cut at  the
very fundamentals of our national
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solidarity, may I know why is it that
the Government have not told them
specifically that any attempt towards
the dismemberment of this country or
any attampt to break away from this
country in the name of comglete in-
dependence will be crushed and will
not be tolerated?

The Minister of Hone Affrirs (Shri
Nanda): Regarding our point of view
to this kind of movioment, I agrec
with him that we cannot tolerate any
such thing. But there is a history
s0 far as this particular organisation
is concerned. When the emergency
was declared, they offered to coope-
rate and drop any kind of agitation.
Later on, after the arrest, the release
took place as a result of prolonged
discussions. In the discussions there
were assurances given and it is on the
basis of these assurances.

Shri Hem Barua: Have they given
up their demand for independence
from India or not?

Shri Nanda: The Chief Minister's
view was that in view of that assu-
rance, . . .

Shri Hem Barua: What was the
assurance?
Shri Nanda: That they would not

indulge in anti-State activities.

Shri Hem Barma: They are risking
the security of the country by their
vacillating policy, Sir.

Mr. Speaker: That question has been
put and the answer given. What else
can be done?

Shri Nath Pal: In view of Pakistan's
well-eastablished policy to encourage,
incite and help all fissiparous and sepa-
ratist tendencies wherever they exist
in this country, may I know what
active steps the Government is taking
to prevent such groups or representa-
tives of such tendencies from getting
into touch with Pakistan or crossing
the border with such impunity as they
do now?
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Shri Nanda: It is very clear that
any such attempt to establish contact
of tha! kind should be prevented and
when that takes place, action shouid
be taken against them. It was be-
cause of this that the arrest took
place.

Shri Hem Barua: But you could not
prevent it.

Shri Nanda: We shall try to prevent
it more effectively.
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Shri Swell: Is it a fact that while
the members of the Assam Legislative
Assembly belonging to this Mizo
National Front are some of the most
vociferous supporters of the actions
and policies of the State Government,
yet they together with their followers
go about preaching unabashedly the
doctrine of secession from India and
they have not repudiated their elec-
tion manifesto which demands seces-
gsion from India; if so, is there any
truth in the rumour that there is some
kind of a secret understanding between
the State Government of Assam with
this organisation which accounts for
this double-faced policy?
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Shri Nanda: The State Government
could not arrive at any understanding
which might at all allow a toleration
of any kind of an attitude which wiil
favour a secession from India. It is
not possible. Therefore, if there is an
agreement or understanding it cen
only be on the basis that these people
will move from that stand. 1 might
add, Sir, that in the course of my s'ay
there I met the leaders of this Front
and, in the talks with me, they seem-
ed to talk sense.

Shri Basumatari: From the papers
we note that the Government is taking
stern action against those persons who
crea‘e communal frenzy, by issuing
“shoot at sight” orders. May I know
why the same attitude is not shown
and why the same kind of action is not
taken against those who indulge in
anti-national activities?

Shri Nanda:

I think my answer

covers the hon. Member’s question, as -

far as I could follow.

Shri Basumatari: He has not answer-
ed my question.

Mr. Speaker: He has answered why

a more stern action has not been
taken.
Shrimati Renuka Barkataki: May

1 know whether it is a fact that about
1,000 young M:izo men including a few
ex-servicemen of the Indian army are
getting military training in Pakistan?

Shri Nanda: No, Sir; that is not

our information.
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Shri Heda: May I know, Sir, what
is the position as at present of the
manifesto issued by this organisation,
whether the demand in the manifesto
tor the complete independence from
India still stands or has it been modi-

fied by any announcement?

Shri Nanda: The answer is related
to the assurance given by those gentle-
men, particularly the President of that
organisation, that they will maintain
their activities wi‘hin the four corners
of the Constitution.

Politics in Educational Institutions

+
{ Shri P. R. Chakraverti:
| Shri Harish Chandra
‘841.{ Mathur:
Shrimati Savitri Nigam:
LShrl Krishnapal Singh:

Will the Minister of Education be
pleased to state the steps, if any, taken
by Government for keeping politics
out of educational institutions parti-
cularly universities?

The Minister of Education (Shri M.
C. Chagla): A Committee set up by
the University Grants Commission to
study the problem of student indis-
cipline in India made a sat of recom-
mendations, inter alia, to keep politics
out of educational institutions, parti-
cularly  universities. These recom-
menda‘ions were sent for necessary
action to all State Governments, Uni-
versities and Colleges.

Shri P. R. Chakraverti: What is the
attitude of the Government of India
with respect to the teachers taking
active part in politics and contesting
in elections?

Shri M. C. Chagla: The view of the
Government of India is that teachers
should not participate in polities,
Their primary duty is to teach and
mould the character of the young.

Shri P. R. Chakraverti: May I know
whether Government has taken into
account the fact that politics creeps
into the universitics tiarough a sub-
terranean channel, namely, non-ful-





